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(c) if so, the particular reasons 
therefor and whetiher the approval 
of Registrar of Cooperative Societies 
has since been sought for such an 
amendment in bye-laws?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) Yes, Sir.

(b) Yes, Sir.

(c) The Board was advised that no 
amendment of the bye-laws was in-
volved and so the question of referr-
ing this particular issue to the Re-
gistrar Cooperative Societies did not 
arise. The decision has been given 
on the practical consideration of 
keeping the number of delegates 
within reasonable limits.

Raman Hydel Project

71. SHRI K. B. CHETTRI: Will the 
Minister of ENERGY be pleased to 
state:

(a) whether it ]s a fact that the 
Raman Hydel Project has been clear, 
ed by the Planning Commission;

(b) if so, what is the total amount 
involved; and

(c) how long it will take to com-
plete the project ?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a) 
No, Sir. Approval for sanctioning 
the Raman Hydro-electric project is 
under consideration of the Govern-
ment.

(b) and (c). Does not arist at this 
stage.
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